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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IANo 5INI. A1 InI.A 4IN Gvil Appeal No.3141/1999

Bl NA MURLI DHAR HEMDEV & ORS Appel | ant (s)
VERSUS

KANHAI YALAL LOKRAM HEMDEV & ORS Respondent (s)

( Wth Appln(s). for directions )
( Wth Ofice Report )

Date : 24/04/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Appellant (s)
Ms. V. Mbhana, Adv.
M. Udai Unmesh Lalit, Adv.

For Respondent (s)
. D. Khanna, Adv.
. C. Agrawal a, Adv.
. S. Khanduj a, Adv.
R Sat hi sh, Adv.
ndu Ml hotra, Adv.

s V
E
S
|

UPON hearing counsel the Court made the follow ng

ORDER
........ L.......l.......T.......T.......T.......T.......T.......T J
SP2
Post it on 30.04.2003.
SP1

(Y. P.Dhanija) (Veera Verna)
Court Master Court Master



